06.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1. CRL.A. 1003/2014
JASPAL SINGH GOSAIN ...Appellant
Through: Mr.V.K.Garg, Sr. Advocate with Ms.Noopur Dubey, Advocate
versus
CBI . . .Respondent
Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate
2. CRL.A. 1062/2014
CHANDER PAL & ANR ...Appellants
Through:Mr.R.S.Malik, Mr.Vikas Dabas and Mr.Sparsh Chaudhary, Advocates.
versus
STATE (CBI) .. .Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

3. CRL.A. 1104/2014
SUNIL SAINI ...Appellant
Through:Mr.R.M.Tufail,Mr.KhalilA.Ansari , Mr.FarooqgiChaudhary,
Mohammad Akhtar, Mr. Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
STATE THRU CBI .. .Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

4. CRL.A. 1105/2014
SATBIR SINGH ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary,
Mr .Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
STATE THRU CBI ... Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

Mohammad Akhtar,
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5. CRL.A. 1107/2014
MANOJ KUMAR ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary, Mohammad Akhtar,
Mr .Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
STATE THRU CBI .. .Respondent
Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
6. CRL.A. 1108/2014
NEERAJ KUMAR ... Appellant
Through:Mr.Harshvir Sharma, Mr.Khalil A. Ansari and Mr .Mohammad Akhtar, Advocates.
versus
STATE THRU CBI .. .Respondent
Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
7. CRL.A. 1109/2014
RAJESH BISHT ...Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary, Mohammad Akhtar,
Mr . Arif Shakeel, Ms. Astha and Mr.Sunil Sagar, Advocates.
versus
CBI, SCB, LUCKNOW ... Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

8. CRL.A. 1110/2014
INDER BHAN SINGH ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary, Mohammad Akhtar,
Mr .Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
CBI, SCB, LUCKNOW .. .Respondent

Through: Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

9. CRL.A. 1111/2014
NAGENDER RATHI . .Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary, Mohammad Akhtar,
Mr .Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates
versus
CBI, SCB, LUCKNOW ... Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
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10.

11.

12.

13.

CRL.A. 1112/2014

AJEET SINGH ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari,
Arif Shakeel, Ms. Astha and Mr.Sunil Sagar, Advocates.
versus
CBI, SCB, LUCKNOW . .Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

CRL.A. 1113/2014

NITIN CHAUHAN ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui
Mr . Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
CBI, SCB, LUCKNOW .. .Respondent

Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.

CRL.A. 1114/2014

CHANDER MOHAN SINGH RAWAT ...Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui
Mr . Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
CBI, SCB, LUCKNOW ... Respondent

Through: Mr. Sanjeev Bhandari, Spl. PP. and Mr.

CRL.A. 1115/2014

Mr.Farooqui Chaudhary, Mohammad Akhtar, Mr.

Chaudhary, Mohammad Akhtar,

Chaudhary, Mohammad Akhtar,

Prateek Kumar, Advocate.

SK JAISWAL ... Appellant Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari,
Mr.Farooqui Chaudhary, Mohammad Akhtar, Mr.Arif Shakeel, Ms.Astha and Mr.Sunil Sagar,
Advocates.
versus
STATE THRU CBI .. .Respondent

Through: Mr. Sanjeev Bhandari, Spl. PP. And Mr. Prateek Kumar, Advocate.
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14. CRL.A. 1116/2014 & CRL.M. (Bail) 1390/2017
G D BHATT ... Appellant
Through:Mr.R.M.Tufail, Mr.Khalil A.Ansari, Mr.Farooqui Chaudhary,
Mr .Arif Shakeel, Ms.Astha and Mr.Sunil Sagar, Advocates.
versus
STATE THRU CBI .. .Respondent
Through: Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
15. CRL.A. 1181/2014
MOHAN SINGH RANA ...Appellant
Through:Mr.Neeraj Chaudhari, Mr.Akshay Chandra, Ms.saakshiAgrawal and
Advocates with the appellant in person.
versus
CBI .. .Respondent
Through:Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
16. CRL.A. 1194/2014
VIKAS BALUNI & ANR ...Appellants
Through:Mr.R. S.Malik, Mr.Vikas Dabas and Mr.Sparsh Chaudhary, Advocates.
versus
CBI . . .Respondent
Through; Mr.Sanjeev Bhandari, Spl. PP. And Mr.Prateek Kumar, Advocate.
17. CRL.A.209/2016
ANIL THAKUR Appellant
Through: Mr. Bahar U. Barqgi with
Mr. M. Rais Farooqui, Advocates.
versus
STATE NCT OF DELHI ..., Respondent
Through: Ms. Radhika Kolluru, APP.
HIGH COURT OF DELHI REGISTRAR (LISTING)

05.02.2018

Mohammad Akhtar,

Mr .Arindam

Dey,
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37.

50.

COURT NO. 30
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

TEST.CAS. 38/2004 ANIL PRAKASH & ANR. JAYDEEP SARMA, DINESH AGNANI
I.A. 4617/2004 Vs. STATE AND ORS LEENA TUTEJA, ISHAAN CHAWLA

khkkkkkkkkk

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

O.M.P. (COMM) 11/2018 METALS & MINERALS TRADING CHINMOY PRADIP SHARMA,
I.A. 532/2018 CORPORATION OF INDIA LIMITED SHAILESH KUMAR SINHA,
(MMTC) & ANR. YADENDRA YADAV, VARUN MISHRA

Vs. K.S. OILS LIMITED

AT 10.30 A.M.

CS (0S) 558/2014 MANINDER SINGH MAKER AND ORS KAJAL CHANDRA, DIVYA PURI, VIREN
I.A. 4962/2015 Vs. AJIT SINGH MAKER AND ORS KAPUR, PRASHANT MEHTA, ALOK
CRL.M.A. 8598/2016 TRIPATHI, SAMRAT NIGAM, SUDARSHAN
I.A. 433/2018 RAJAN, ARJUN GADHOKE

CCP(0) 2/2018
I.A. 434/2018
CRL.M.A. 590/2018

*khkkkkkkk
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